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12.01 hrs.
CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

(i) RerorTED PROPOSED VISIT OF PHizo

T0 CHINA

‘Mr. Speaker: Now, we shall take

up the -calling attention notice.
‘Hukam Chand Kachhavaiya.
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The Minister of Extermal Affairs
(Shri Swaran Singh): The report in
the Indian Press is based on a news
item from the London correspondent
of the “Dawn” of Karachi.

Mr. Phizo has been in England since
1960. He has opted for and been
given British citizenship.

Our reports indicate that he has
received no encouragement in England
in recent months from official quar-
ters in his agitation for the so-called
independence of Nagaland.

Whether Mr. Phizo will be allowed
to go to Peking is a matter for the
British Government to decide, since
he is now a British national,

We would not be in favour of a
British national being given facilities
for travel to indulge im activities
which sre against the interests of our
country.
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Shri Swaran Singh: He does not
come to Nagaland. He is in England,
as I have already stated. As to what
the effect of the peace talks on his
mind is, I have no information.

Shri Daji (Indore): Get him
psycho-analysed.
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Shri Swaran Singh: The general
‘question of the peace talks that are
going on in Nagaland is a matter
which has been discussed here more
than once. That does not arise out
of this calling-attention-notice at all.

Shri S. M. Banerjee (Kanpur): The
hon, Minister has expressed the
anxiety of our Government not to
allow Shri Phizo to go to China. Since
India is a member of the Common-
wealth, may I know whether the
Government of India will make a
request to the Government of the
United Kingdom to see that Shri
Phizo does not get a passport for
‘China because that will aggravate the
situation and would be damaging to
India, and whether Brigadier Sen
who is one of the officers....

Mr. Speaker: The hon. Member
.should be satisfied with one ques-
tion....

Shri S. M. Banerjee: That is con-
nected with this question.

Mr. Speaker: So many questions
.should not be clubbed together.

Shri §. M. Banerjee: May I know
whether Brigadier Sen, the Advocate-
‘General of Nagaland, has been sent
specially to England and one of his
-assignments is to see Shri Phizo in
‘this connection?

Shri Swaran Singh: We have asked
our High Commissioner in London to
convey our views in this respect to
‘Her Majesty's Government. He will
certainly do that

I have no information of the depu-
tation of Brig. Sen. But I can say
that there is no question of his going
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to see Phizo in any form on our

behalf. He has nothing to do with

Phizo.

Shri Daji: In view of the well-
known hostile nature of Phizo's actl-
vities, which will be multiplied if he
goes to China, and in view of the fact
that alreadly there is a lot of wrong
anti-Indian propaganda about Naga-
land going on—Dawn had put it on
its front page that napalm bombs
were used by us in Nagaland; this
was mentioned in the House—have
Government made it clear to the Gov-
ernments of UK. and China that
Phizo is persona non grata with us
and any such facilities given to him
to go to China would be treated as
an unfriendly act towards India?

Shri Swaran Singh: I agree with
the hon. Member that a lot of wrong
propaganda is being carried on. It is
entirely incorrect to say that napalm
bomb was used in any part of Naga-
land. That is a story which is entirely
incorrect and I would like to repudiats
it very strongly. It was never used
and any suggestion to that effect is
absolutely incorrect, I am glad that
the hon, Member mentioned it, giving
me an opportunity to state the facts.

I have already said that we have
asked our High Commissioner in
London to clearly tell the UK. Gov-
ernment that we are totally opposed
to it and that they should not permit
a British national to undertake an
activity which is against our interest.
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Shri Raghumath Singh (Varanasi):
This is practically a short speech.

Shri Frank Anthony (Nominated—
Anglo-Indians): Long speech.
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Shri Raghunath Singh: Thiz is
practically a speech.
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Shri P. C. Borooah (Sibsagar):
Although Mr. Phizo has changed his
Indian nationality and embraced
British nationality, he has been des-
cribed as the President of the Naga
National Council in statements of the
underground Nagas. (Interruptions).
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Shri P. C. Borooah: He is directing
these activities from a country like
U.K. which is the leader of the com-
monwealth of Nations. May I know
whether mere change of nationality
prevents our Government from taking
any action against his nefarious acti-
vities?
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Shri P. C. Borooah: Yes, I have
finished.

Shri Swaran Singh: In the state-
ment that I made, I have said that
he has not been receiving any
encouragement from the UK. Gov-
.ernment with regard his activities.

Shri Ranga
‘months.

{Chittoor): In recent

Shri Swaran Singh: The hon. Mem-
ber said he was directing the activi-
ties from London. Our information
is that the hostile leaders who are
now functioning in Nagaland them-
‘gelves are doing whatever they want.
They are indulging in objectionable
activities, but there is not much evi-
dence that Phizo is directing their
activities.

Shri P. C. Borooah: He is described
as the President of the Naga National
Council in statements of the under-
ground Nagas.

Mr. Speaker: A part has been
answered. 1 will not allow the whole
thing to be answered.

Shrimati Savitri Nigam (Banda):
In view of the fact that our hopes of
success in our negotiations with the
Naga rebels have been dependent on
the efforts of the peace mission, in
this new situation when Mr, Phizo
has declared openly that he is indulg-
ing in anti-national activities, 1 want
to know whether Government is
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intending to change the policy or
whether it is still depending on the
peaceful negotiations of the peace
mission?

Mr. Speaker: Has he followed it?

Shri Swaran Singh: 1 may be per-
mitted to say that we have no inten-
tion to change the policy which, for-
tunately, has received the support of
the Members of Parliament of both
the Houses who visited those places
and made their reports.
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Shri Swaran Singh: It is wrong
for him to use such adjectives with
regard to this policy and I take strong
objection for using such expression.

Mr. Speaker: 1 agree.
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(Interruptions).

12.18 hrs.

SUSPENSION OF MEMBER
(Shri Madhu Limaye)

Shri Raghunath Singh (Varanasi):
The word ‘napumsak’ should be
expunged.
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Shri Ehadilkar (Khed): May 1 ask
one question? Will it be proper to
use that expression?

of gvR =T g : (3FT)
3w @, ag faega 31w w2 2

st vy fomd ¢ (WiAT) ¢ W 9w
FqaF 7T & werw § ) 7w 4 IEy
(Interruption). & ¥a@ q7 @I g |

weaw WERY : § g 9 wEaw
wT g o ag < wrem, it wy_fod,
W I wEfew @1 AT @
NAfmsA IR
MANTMT wrsgm g os
fer ft sadr afi @, wwET AT B
FAAET § | 9 FAAE 7T W AR
% T a2 W ¢ 5 g0 %71 91 7@
o 30 & 1 F gaat soTad g 2 awar
¥ agm 5 g=9 59 o 1w
¥ 8 @ A ¥ A ww At g
T I9 § TAHT AT A FY, HEC 7,
wga g v ag amex 9 o

st fewr qemaw  (FREER)
7% FH 1 oaFaT §

dtag fawd : & w1 s
HITHT [T T, A qH ©F wF
s Ofed

W WERT ¢ HF W T AT

=it 9 fowd - & o qgw T X @
aifemw st 2 @ & 1 & ot s g
@ oar )

W WA : W WY S AL |

ot frs qeemaw: g9 avg Y e
gaL A @ fam v § AR gT A9
farw & Afer poamm At T
FUT F W AT & 7 oug aw gawn
gHT F@ &



